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SuriMaTi  LAKSHMI  MENON:
It was pointed out the other day that
the survey operations have already
begun on the Ist of October.
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[PURCHASE OF INDIAN CLOTH BY
Burma

*211 Suri NAWAB SINGH CHAU-
HAN: Will the Minister for ComM-
MERCE AND CONSUMER INDUSTRIES be
pleased to state:

(a) whether it is a fact that the
Government of Burma had made
enquiries from the Government of
India for the purchase of cloth from
India, and if so, what is the quantity
of cloth of different quanlities which
the Government of Burma propose to
purchase;

(b) whether the price of the cloth
is to be paid by that -Government in
cash or in some other shape; and

(c) what steps Government are
taking to increase the consumption of
Indian cloth in Burma and how far
they have succeeded in that direc-
tion ?

+English translation.
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HTe MINISTER For TRADE |
(SHR1 D. P. KARMARKAR): (a), (b) and

(c). A statement is laid on the Table
of the House.

STATEMENT

{a) Yes Sir; (i) the quantities of
cloth proposed to be purchased by
the Government of Burma by cpen
tender are as under :~—

59,82,148 yards.

I4 -

(i1) Further purchases by Burma are

being eflected by negotiations bet-

ween the importers in  Burma and

exporters in India. This is under
progress.

(b) The price of the cloth is to be
aid in American Cotton of the valuc
of 3,850,000 American Dollers. under
U.S. P.L. 480.

() () The Cotton Textiles Export
Promotion Council, is specially set up
with the assistance of the Government
to boost up export of Indian Textiles
to foreign countries. This Council
sponsored a Textile Delegation to the
South East Asia Countries in JuneJ
July 1955 to cxplore the possibilities
of increasing our exports to these
countries. The delegation visited
Burma also.

(i) The Cotton Textiles Export
Promotion Council has posted an
overseas officer at Rangoon whose
duty it is to survey the market there
and suggest ways and means to in-
crease our exports to Burma. Every
assistance is being given by this Offi-
cer to  prospective buyers of Indian
Textiles in Burma.

[6 DEC. 1956 ]

tEnglish translation.
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(i) In February 1956 a Burmese
Purchase Mission visited India and
effected purchases of 6-7 million yards
of cloth.

(iv) Recently the Government of
india have entered into a Tripartite
Agreement with the Governments of
U.S.A. and Burma. According to this
agreement the Government of India
will arrange the exports to the Union
of Burma of about 25 million yards
of cloth. The Government of India
have also entered into a new agree-
ment called “New Trade Agrcement”
with the Government of Union of
Burma recently. Under this agreement,
the two Governments have decided to
take necessary steps to balance the
trade between the two countries. It
is expected that under this Agreement
Burma would be importing large
quantities of traditional items viz.,
cloth etc.]
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Surt H. C. DASAPPA: May 1
know, Sir, how it happens that in a
tripartite agreement between India,
Burma and the US.A., the question
of export of cloth to Burma has ari-
sen ? What place has America in that
agreement ?

Surt D. P. KARMARKAR:
That is a separate item by itself, in
addition to the agreement that now
subsists between India and Burma. by
which we expect that a larger amount
of cloth will be lifted from here for
Burma. This is a special agreement
so that we might import a certain
specified quantity of cotton from the
United States and export either cloth
or yarn as the Burmese Government
requires. This is absolutely a separate |
agreement and it gives employment to
our mills.

SHrI KISHEN CHAND: We have
given every help, credit facilities to
Burma and we purchase their rice.
May I know from the hon. Minister
whether there is a proposal to have
a sort of bilateral agreement with
Burma to sell our cloth in exchange
for rice and various other commodi-
ties that we take from them ?

SHrR1 MORARJI DESAI: We are
trying to see that there is complete

trade balance between Burma and
India.

Surt MAHESWAR NAIK: May
I know. Sir, whether some new trade
agreement has been arrived at bet-
ween Burma and India for export of
cloth ?

[ RAJYA SABHA ]
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Surt D. P. KARMARKAR:
That is exactly what my esteemed
senior colleague referred to.

Surt M. VALIULLA: 1 want to
know whether there are any additional
facilities placed at the disposal of the
other countries which make them sell
cloth to Bugma at the expense of
India.

SHrl D. P.

No, Sir.

KARMARKAR:

NaHAN FOUNDRY PRIVATE LTD.

*212. SHriMATI SAVITRY DEVI
NIGAM: Will the Minister for
Heavy INDUSTRIES be pleased to
state:

(a) the output. in tons. of the
Nahan Foundry Private Ltd.. in the
years 1949-50 and 1953-54: and

(b) the amount invested by Gov-
ernment in the company after it was
taken over by Government from the
Maharaja of Sirmur?

THE MINISTER For HEAVY IN-
DUSTRIES (SHRI MANUBHAI SHAH)
(a) and (b): A statement is laid on
the Table of the House.

STATEMENT

(a) The output of the Nahan Foun-
dry in the years 1949-50 and 1953-54
was 1355 tons and 1040 tons respecti-
vely.

(b) Government have not invested
any amount in the Foundry, after it
was taken over from the Maharaja of
Sirmur. Certain amounts were, how-
ever, advanced to the foundry, details
of which are given below: —

Year Amount of Loan
Rs.
1952-53 4 lakhs
1953-54 3.5 lakhs
1954-55 75,000
1955-56 75,000

The last two loans have since been
repaid by the foundry.



